
record JD 198$46, io terms 'of .olu .. 01 
cardamDll-ported from IDdia.. . 

. (c) and (d). NOt Sir. 

... to Uaearth ,Blaet M..., 

2838. SHaI KAMLA PRASAD 
SINGH: Will tbe Minister of FINANCB 
be pleased to state: 

(a) ~hether residences of petty busi· 
nessmen in Delhi/Ntw Delhi/Cantonment 
were raided during tbe last six months; 
and 

(b) if so, the details thereof t08etber 
with outcome of the raids ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) No, Sir. 

(b) Does not arise. 

Settinlop of New Roller Flour Mills In 
Orissa 

2839. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of FOOD AND'. CIVIL 
SUPPLIES be pleased to state: 

(a) whether Government have a propo-
sa) to set up some new roller flour mills in 
Orissa; 

(b) if so, the name of the places in 
Orissa where those new roller flour mills 
are proposed to be set up; 

(C) whether licences have been granted 
for setting up of those new roller flour 
mills; and 

(d) if so, tbe capacity of each of tbose 
rolUn, Bour mUls ? 

THB MINISTBR OP STATE IN THB 
MINISTRY OF PLANNING AND IN 
THE MINISTRY OP FOOD CIVIL 
SUPPLIBS (SHRI A.K. PANJA): (8) to 
(d). Government have decided to permit a 
limited number of new units of capacity 
up to 30 MT. per day, to be set up in 
various States and Union Territories, 
dependibl upon tbe capacity Already cuds-
tin" tbo presoGt I~~I 9f "tni,.tioQ 1'4 

Wrltl''', MIw'6:, 14,6 

, proposed location in Districts which do not· 
bavo mUla. proli,mity of CO.DsumptiOD 
centres, the Hkely demand in future and 
other reJatiD, factors. The State. Govern. 
ments/UTa have been advised to obtain 
apPlications from eDtrepreoeurs (or sening 
up of now roUer flour mills and to forward 
them to Central Government before 
30 .. 4·1986 (or further consideration. The 
requestsreceived for establishment o( new 
units in Orissa and other States/UTa wjl1 be 
considered after this date, keepjng in view 
tbe guidelines mentioned above. 

Espert or Jute aDd Jute Products 

2840. SHRI CHINTAMANI JENA : 
Will the Minister of TEXTILES be pleased 
to state, : 

(a) the vaJue of jute and jute products 
exported during 1982·83. 1983 .. 84 and 
1984·85; 

(b) whether ,here is a decHne in regard 
to tbe export of jute and jute products; 

(c) jf so, the main reasons therefor; 

(d) the approximate value of jute and 
jute products likeJy to be exported during 
1985 .. 86; and 

(e) the efforts being made by Govern-
ment to increase the export of jute and jute 
products during 1986 .. 87 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) Value-
wise export of jute goods during 1982·83, 
1983·84 aod 1984 .. 85 is given below :-

Year 

1982 .. 83 

1983-84 

1984·85 

Value (Rs./Crores) 

201.83 

163.71 

299.93 

(b) and (C). India '8 exports of jute 
goods have been coming down over the 
years mainly due to stiff competition from 
synthetic substitutes and other jute produc .. 
iog countries, although, of late, the declin. 
in, treod bas been arrested. 




